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 title:  Introduction  of  the  Constitution  (Scheduled  Castes  And  Scheduled  Tribes)  Orders  (Amendment)  Bill,  2016.

 THE  MINISTER  OF  TRIBAL  AFFAIRS  (SHRI  JUAL  ORAM):  Madam,  I  beg  to  move  for  leave  to  introduce  a  Bill  further  to  amend  the  Constitution
 (Scheduled  Castes)  Order,  1950  to  omit  Bhogta  community  from  the  list  of  Scheduled  Castes  in  relation  to  the  State  of  Jharkhand  and  the
 Constitution  (Scheduled  Tribes)  Order,  1950  for  inclusion  of  certain  communities  in  the  list  of  Scheduled  Tribes  in  relation  to  the  States  of  Assam,
 Chhattisgarh,  Jharkhand,  Tamil  Nadu  and  Tripura.

 HON.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  further  to  amend  the  Constitution  (Scheduled  Castes)  Order,  1950  to  omit  Bhogta  community
 from  the  list  of  Scheduled  Castes  in  relation  to  the  State  of  Jharkhand  and  the  Constitution  (Scheduled  Tribes)  Order,  1950  for  inclusion
 of  certain  communities  in  the  list  of  Scheduled  Tribes  in  relation  to  the  States  of  Assam,  Chhattisgarh,  Jharkhand,  Tamil  Nadu  and
 Tripura."

 The  motion  was  adopted.

 SHRI  JUAL  ORAM:  I  introduce  the  Bill...(  Jnterruptions)

 HON.  SPEAKER:  Now,  ‘Zero  Hour’.

 Interruptions)

 माननीय  अध्यक्ष  :  सभी  को  बोलने  का  मौका  दूंकी  आप  सभी  को  बोलने  का  मौका  gol

 8€]  (व्यवधान ;
 माननीय  अध्यक्ष  :  आप  लोग  बैठ  जाएंगे  तो  one  by  one  I  will  allow  everybody.

 Interruptions)

 माननीय  अध्यक्ष  :  आप  सभी  को  बोलने  का  मौका  दे  दूंी  आप  लोग  बैठ  जाइए

 8€]  (व्यवधान ;

 माननीय  अध्यक्ष  :  os  जी,  मैँ  आपको  और  जगदम्बिका  पाल  जी  को  बोलने  का  मौका  दूंगी।  बैठ  जाइए,

 a€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मैं  सभी  को  बोलने  का  मौका  दे  रही  हूं  प्लीज,  आप  लोग  बैठिए|  ऐसा  नहीं  करते  हैं|

 a€|  (व्यवधान)

 माननीय  अध्यक्ष  :  सभी  एक  साथ  नहीं  बोल  सकते  चन्दू माजरा जी,  आपको  भी  बोलने  का  समय  देंगे।  मैं  मना  नहीं  कर  रही  हुं।  अगर  आप  लोग  चाहें  तो  ।  will  allow  you  one  by  one  but
 not  like  this.

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  अगर  ऐसा  करेंगे  तो  किसी  को  मौका  जहीं  मिल  पाएगा,

 8€|  (व्यवधान)

 HON.  SPEAKER:  I  am  ready  to  allow  you.

 Interruptions)

 माननीय  अध्यक्ष  :  ऐसे  बात  नहीं  बनती  है।  चन्दूम़ाजरा,  आपको  भी  समय  gol,

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  अगर  सभी  शोर  करेंगे  तो  कैसे  aor)



 8€]  (व्यवधान)

 माननीय  अध्यक्ष  :  आप  सभी  को  छोड़कर  शु  भर्तृहरि  महताब  जी  की  बात  सुनते  |

 oft  अर्तहरि  महताब  जी,  आप  बोलिए,

 Interruptions)

 SHRI  BHARTRUHARI  MAHTAB  (CUTTACK):  Madam  Speaker,  recently  the  AgustaWestland  deal  has  come  to  light  and  for  which  Air  Marshal  S.  P.
 Tyagi  has  been  arrested  by  the  CBI.  That  is  the  reason  why  I  am  standing  here  to  speak  on  a  very  important  issue  which  concerns  our  defence
 preparedness....(Jnterruptions)  It  concerns  not  only  this  Government  but  also  the  previous  Government.  ...(  Interruptions)

 12.12  hours

 (At  this  stage,  Shri  Rajeev  Satav  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.)

 Interruptions)

 SHRI  BHARTRUHARI  MAHTAB  :  My  demand  is,  'do  not  politicize  this  arrest’.  ...।  Interruptions)  This  arrest  should  not  be  politicized.  ...  Jnterruptions)
 More  than  Rs.  3,600  crore  deal  was  done  and  during  the  UPA  regime  the  process  of  investigation  also  started.  ...।  Interruptions)  The  Comptroller  and
 Auditor  General  submitted  a  Report  in  the  Parliament  in  August  2013  and  the  Public  Accounts  Committee  had  taken  cognizance  of  it.
 ...।  Interruptions)  But  my  request  to  you  Madam  and  to  the  present  Government  is  that  it  has  come  to  light  today  by  this  arrest  and  an  impression  is
 going  around  as  if  this  Government  is  politically  victimizing  the  Air  Marshal  who  has  retired....(Jnterruptions)  That  should  not  happen.
 ...Interruptions)  All  steps  should  be  taken  and  we  should  not  politicize  this  issue.  ...।  Interruptions)  This  is  a  very  grievous  issue  where  both  the
 Governments  have  slept  for  quite  a  long  time.  ...(Jnterruptions)  The  CBI  took  cognizance  of  it  in  2015  but  after  a  year  or  so  a  charge-sheet  has  been
 filed  and  now  the  arrest  has  taken  place.  ...(  Interruptions)  That  is  the  reason  why  I  would  demand  that  do  not  politicize  it.  ...(Jnterruptions)  It  is  a
 very  serious  matter  and  adequate  steps  should  be  taken  to  clear  the  air.  ...(Jnterruptions)  Thank  you  Madam.  ...(  Interruptions)

 HON.  SPEAKER:  I  will  allow  you  also.

 Interruptions)

 माननीय  अध्यक्ष  :  मैं  आप  सभी को  एलाऊ  करूंगी,  खड़गे जी  को  भी  एलान  करंठी,  आप  लोग  अपनी  सीट  पर  वापस  जाइए,

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  आप  लोग  अपनी  सीट  पर  वापस  जाडएा  मैं  सभी  को  एलाऊ  करूंगी,  सबकी  बात  सुनेंगे  आप  लोग  सीट  पर  वापस  जाइए।
 Hon.  Members,  please  go  back  to  your  seats.  I  will  allow  you  also.

 Interruptions)

 HON.  SPEAKER:  Kharge  ji,  I  will  allow  you.

 Interruptions)

 माननीय  अध्यक्ष  :  बोल  तो  रही  हूं,  मगर  आप  लोग  अपनी  सीट  पर  वापस  जाइए,

 a€|  (व्यवधान)

 HON.  SPEAKER:  If  you  will  go  back  to  your  seats  then  his  mike  will  be  on.

 Interruptions)

 माननीय  अध्यक्ष  :  मैं  क्या  करूं  फिर?  कृपया  आप  लोग  पहले  अपनी  सीट  पर  वापस  जाइए,

 8€|  (व्यवधान)

 HON.  SPEAKER:  First,  go  to  your  seats.  What  is  it?

 Interruptions)

 HON.  SPEAKER:  I  am  sorry;  you  go  to  your  seat.

 Interruptions)

 HON.  SPEAKER:  Everybody  must  be  in  his  seat.  It  should  not  be  like  that.

 Interruptions)

 माननीय अध्यक्ष  :  खड़गे  जी,  आप  बोतिएा।  लेकिन  पहले  आप  लोग  सीट  पर  वापस  जाइए,



 8€|  (व्यवधान)

 HON.  SPEAKER:  Let  them  go  to  their  seats.

 Interruptions)

 SHRI  MALLIKARJUN  KHARGE  (GULBARGA):  a6;  +  ...(Interruptions)  4€/*  ...(Interruptions)*  4€/  (Interruptions)...  When  the  situation  is  same,  why
 क्  ै..।  Interruptions)  16  तारीख  से  हम  कोशिश  कर  रहे  हैं कि  डिबेट  हो  one,  हम  तैयार  हैं|... (व्यवधान )  हम  चर्चा  के  लिए  dar  हैं।

 रसायन  और  उर्वरक  मंनी  तथा  संसदीय  कार्य  मंत्री  (शी  अनंतकुमार):  माननीय  अध्यक्ष  जी,  इन्होंने  चेयर  को  GE/* ...  (व्यवधान  )

 थी  मल्लिकार्जुन x  :  माननीय  अध्यक्ष  जी,  16  तारीख  से  हम  कोशिश  कर  रहे  हैं।  हर  चर्चा  के  लिए  हम  तैयार  हैं।  (व्यवधान 3
 HON.  SPEAKER:  Not  a  single  BJD  Member  was  inside.

 Interruptions)

 HON.  SPEAKER:  Nothing  will  go  on  record.

 ...(Interruptions)*  a€/

 HON.  SPEAKER:  Not  a  single  word  of  Kharge  j/  will  go  on  record.

 ...(Interruptions)*  a€/

 माननीय  अध्यक्ष  :  जब  तक  ये  लोग  अपनी  सीट  पर  वापस  नहीं  जाएंगे,  nothing  will  go  on  record.

 ...(Interruptions)*  क्

 HON.  SPEAKER:  Let  them  go  to  their  seats.  I  will  not  allow.  ।  am  sorry.

 Interruptions)

 माननीय  अध्यक्ष  :  देखिए,  बी.जे.डी.  के  सभी  मैम्बर्स  अपनी  सीट  पर  शांति  से  बैंठे  थे,  इसलिए  मैंने  उनको  vets  किया  हैं।  आपको  भी  मैं  एलाऊ  कंठ।,  आप  बैठिएा  आप  भी  तापस  सीट  पर  जाइए।  मैं
 एलाऊ  कर  रही  हूं।  वे  अपनी  सीट  पर  हैं|

 8€ |  (व्यवधान)
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 (At  this  stage,  Shri  Kalyan  Banerjee  and  some  other  hon.  Members  came  and  stood  on  the  floor  near  the  Table.)

 माननीय  अध्यक्ष  :  अनंतकुमार  जी,  बोलिए,

 8€|  (व्यवधान)

 SHRI  ANANTHKUMAR  :  It  is  a  very  sad  day.  The  hon.  leader  of  the  Opposition  is  न  He  has  no  business  to  #€/*He  cannot  do  that.
 ...(Interruptions)

 Madam,  it  is  very  unfortunate.  Regarding  notebandi,  we  are  always  ready  for  a  discussion.  ...।  Interruptions)  They  are  holding  up  the  discussion.  They
 are  coming  in  the  well;  they  are  walking  out.  Actually,  when  we  are  talking  about  notebandi,  there  is  notea€/*from  the  Congress  Party.

 Interruptions)  In  the  4€/  *  what  is  the  sting  operation,  Madam?  In  the  sting  operation,  everything  has  come  out  and  it  is  all  over  the
 world....(Jnterruptions)  'आज  तकਂ  के  स्टिंग  ऑप्रेशन  में  क&६/* की की  कचहरी  में  बैठकर  समाजवादी  पार्टी,  बहुजन  समाजवादी  पार्टी  की  कचहरी  में  बैठकर,... (व्यवधान)  जो  जरेन्दू  मोदी  जी
 गरीब  लोगों  के  लिए  लेकर  आए  हैं,  व्हाइट  इकोनॉमी  के  लिए  लेकर  आए  हैं,  उसको  खत्म  करने  के  लिए  ये  साजिशें  करा  रहे  हैं|...  (व्यवधान)

 माननीय  अध्यक्ष  :  हाउस  ऐसे  नहीं  चलता  हैं।  आप  लोग  वापस  जाइए,

 8€ |  (व्यवधान)

 माननीय  अध्यक्ष  :  जगदम्बिका  पाल  जी,  आप  बोलिए,  जो  बैठ  जाएंगे,  उनको  एलान  करूंगी,

 8€|  (व्यवधान)

 थी  जगदम्बिका  पाल  (डुमरियागंज):  माननीय  अध्यक्ष  जी,  मैं  आपका  अभटी  हूं  कि  आज  आपने  सदन  चलाने  के  लिए  खड़गे  साहब  को  मौका  दिया|...  (व्यवधान)  कांग्रेस  पार्टी  के  बाद  अब  मौका
 मुझे दे  रही  हैं।  इसका  तात्पर्य  हैं  कि  आप  सदन  चलाना  चाहती  हैं|  ...।  व्यवधान)  सभी  सम्मानित  सदस्यों  को  अवसर  दे  रही  हैं  लेकिन  लगता  हैं  कि  आज  ये  बेनकाब  हो  जाएंगे|...(व्यवधान)  जो  कांग्रेस
 पार्टी  weft  आज़ादी  की  लड़ाई  में  भाग  ले  रही  eft)  आज  कांग्रेस  पार्टी  ...*  के  रूप  में  पैसा  बदलने  का  काम  कर  रही  हैं|...  (व्यवधान  )  आज  मुख्यालय  में  एक  अंडखऊंड  बैंक  बन  गया  है,  *  के  रूप  में
 काम  कर  रहे  हों,...  (व्यवधान  )  यह  हम  सब  की  शर्मिंदगी  का  विषय  है|...  (व्यवधान)  अब  वे  कैसे  मुंह  दिखायेंगे?. ..  (व्यवधान  )  आज  समाजवादी  पार्टी  हो  या  बहुजन  पार्टी  हो,  देश  के  चार  पार्टियों के
 चार  नेताओं  ने  जिस  तरह  से,  टक..  5  के  रूप  में  ब्लैंक  मनी  को  बदलने  का...(व्यवधान 3
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 MATTERS  UNDER  RULE  377+

 HON.  SPEAKER:  The  Matters  under  Rule  377  shall  be  laid  on  the  Table  of  the  House.  Members  may  personally  hand  over  text  of  the  matter  as  per
 practice.

 Interruptions)


